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t{THE DEPUTY MINISTER or LABOUR
AND EMPLOYMENT AND PLANNING (SHRI
L. N. MISHRA): (a) 5 and 1.

Written Answers

(b) Those publications are reports
of technical studies of projects and
programmes for the wuse mainly of

project authorities.

(¢) It is the endeavour of the Plan
ning Commission to bring out an in

creasing number of publications
meant for popular consumption in
Hindi.]
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t [IssUE OF OFFICE ORDERS ETC. TO CLASS
IV STAEE

481. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) the number of office orders,
memoranda etc., relating to appointment,
leave, salary. allowances etc., of Class IV
staff that were issued in his Ministry and its
attached offices and in the subordinate offices,
located in Delhi during the period from 1st
April, 1961 to 301h June, 1961; and

[RAJYA SABHA |

to Questions 3648

(b) how many of these orders and
memoranda etc. were issued in Hindi or with
Hindi translations thereof and what was the
reason for not issuing the rest of them in this
manner?]

uw 3gweAt (et wfag wel) ¢
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(@) = | ar&r wrds "W A7
fasry w9 Oxr FEfgT wqET wrEE
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t{{THE DEPUTY MINISTER oF LABOUR
(SHRI ABID ALI): (a) 131 (excluding one of the

subordinate offices which has not maintained
arecord.)

(b) 2. The remaining orders were issued in
English in conformity with the standing orders
on th, subject.]
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t [HINDI-KNOWING EMPLOYEES INL & E
MINISTRY

482. SHri A. C. GILBERT: Will the
Minister of LABOUR AND EM. PLOYMENT be
pleased to state:

(a) the present total number of employees
in his Ministry, excepting Class v
employees, who possess
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matrlc or higher qualification in Hindji,
and

(b) the number of those employees, out of
them, who are at present working in Hindi
also?]
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t{THE DEPUTY MINISTER OF
LABOUR (SHRI ABID ALI): (a) 174.
(b) The required information is not

available as no record is kept of the amount of
work done by each employee in Hindi.]
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t [EMPLOYEES WITH HINDI QUALIFICATIONS
IN REHABILITATION MINISTRY

483. SHRI A. C. GILBERT: Will the
Minister of REHABILITATION AND MINORITY
AFFAIRS be pleased to state:

(a) the total number of employees in his
Ministry, excluding class IV

t[ ] English tran:

1961 ]

employees, who  have
higher qualification in Hindi; and

to Questions 3650

matrlc or

(b) the number of those employees out of
them, who are at present doing office work in
Hindi also?]
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(&) % 1

HTus MINISTER ofF REHABILITATION
AND MINORITY AFFAIRS (SHRI MEHR
CHAND KHANNA): (a) 54.

(b)6]
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t [TEMPORARY EMPLOYEES INTHE | & B
MINISTRY

484. SHrRI B. N. BHARGAVA: Will the
Minister of INFORMATION AND BROADCASTING
be pleased to state the number of temporary
employees of different categories on rolls in
his Ministry as on the 31st May, 1961, and the
number of those amongst them whose length
of service is (i) below 5 years, (ii) between 5
and 10 years, and (iii) more than 10 years?]
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lation.




